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Sri Ronak Chaturvedi, advocate for the Corporate Debtor, is present. No one
responds from the Operational Creditor. Learned counsel for the corporate debtor
informs that talks of settlement is going on. He is directed to file counter affidavit or

settlement agreement within 10 days.

List the matter on 28" August 2018, for further consideration.
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SAROJ RAJWARE,
MEMBER (T)

Typed by:
Md. Zaid
(Stenographer)



